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Date Office Report Orders
6.
0.4.1179/90 M:p,ggg;gg}sf’
l5.9.91
PRESENT: Sh.Sanjay Kumar, proxy .counsel
| for Sh.E.X.Jqseph, counsel
for the applicant. '
Sh.A.K.Behra, Proxy counsel
for Sh.P.H.Ramchandani, . Sr.
counsel for the respondents.
The petitioner is heard - on
.‘ M.P. 2465/91‘ which contains the prayer
that the applicants want .to withdraw
the O.A.- The prayerv is not épposed by
the 1d. proXy counsei for the respondents.
This M.P._ is ailowed and in éonsequent
this 0.A. 1is dismissed as withdrawn.
The parties shail bear their own costs.
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